
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE, CHENNAI 

[NGT-SZ] 

ORIGINAL APPLICATION NO. 52/2024 (SZ) 

WITH 

ORIGINAL APPLICATION NO. 154 OF 2024 

WITH  

ORIGINAL APPLICATION NO. 195 OF 2024 

IN THE MATTER OF:   

NATIONAL ENVIRONMENT CARE 

FOUNDATION  

 

… 

 

APPLICANT 

VERSUS:   

MANGALURU SMART CITY 

LIMITED & ORS. 

 

… 

 

RESPONDENTS 
 

MEMO FILED ON BEHALF OF THE RESPONDENT NO. 1 

The Respondent No. 1 is respectfully annexing the Office Memorandum 

dated 26/04/2022 issued by the Ministry of Environment, Forest and 

Climate Change (CRZ) regarding procedure for clearance of permissible 

activities. 

WHEREFORE, it is prayed that the instant Memo may be taken on 

record, in the interests of justice and equity. 

Place: Chennai 

Date: 08/09/2025 

Advocate for the Respondent No. 1 

Harish 
Jayakumar
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